FORM G

Invitation for Expression of Interest for KLING ENTERPRISES INDIA LIMITED OPERATING IN
FINANCE (TRADING ENTITY) SECTOR AT HYDERABAD

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

RELAVANT PARTICULARS

Name of the Corporate Debtor along with
CIN/PAN/LLP No.

Kling Enterprises India Limited
CIN:U67120TG2007PLC053474

2 | Address of the registered office and principal office | H.No.7-2-1769/4, Flat ~ No.401,
(if any) of corporate debtor Akruthi Presidency, Street No.4,
Czech Colony, Sanath Nagar,
Telangana -500 018.
URL of website http:/klingenterprises.com/

Details of Place where majority of Fixed Assets were
located

Apart from Trade Receivables there
were no Fixed Assets held with CD

5 | Installed capacity of main products/ services Not Applicable
6 | Quantity and value of main products/ services sold in | NIL
last financial year
7 | Number of employees/ workmen NIL
Will be available through email id

Further details including last available financial
statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of the
process are available at:

from the resolution professional at
cirp.kling@gmail.com.

Networth of Rs. 1 Crore

9 | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at
10 | Last date for receipt of expression of interest 29-Jan-23
11 | Date of issue of provisional list of prospective 08-Feb-23
resolution applicants
12 | Last date for submission of objections to provisional | 13-Feb-23
list
13 | Process email id to submit EOI cirp.kling@gmail.com

IBBI Reg No. IBBI/IPA-002/IPN

Sri Venkateswara Nilaya
Krishnapuram, Roa

Place : Hyderabad
Date : 13 January 2023

gsz.m&' I
;,létiwéfiﬁé"dlf/ loor,
\No:10.-Banjara Hills,
Hyderabad-500034 India
Resolution Professional
M/s. Kling Enterprises India Limited

\
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SATURDAY, JANUARY 14, 2023

POSSESSION NOTICE (Symbolic)

Under Rule 8(1) and (2) (For immovable property)

Whereas, The undersigned being the Autharized Officer of the Andhra Pradesh Grameena
Vikas Bank, Shanthinagar Branch (8165), under the Securtization and Reconstruction of
Financal Assals and Enforcamant of Security Inferast Act, 2002 and in exercise of the powsars
conferred under section 13 (12) read with Rube 3 of the Securily Intarest (Enfarcament) Rules,
2002 msued Demand Motlce dated 07.11.2022 caling upon the Borrower: 1) Sd Dappu
Kistaiah Slo. Dappu Manalah, Ph.Mo: 9678331727, Co-Borrower: Smi Nagulapally
Swarnalatha, Wie. Dappu Kistalah, Ph No: 7702477005, Both residing at: H.No. 11-82035, Plot
Mo’z 402 Part & 5.1 Part, Geetha Nagar, Malkapur Village, Kondapur Mandal, Sangaraddy Disi,,
Housing Loan Alc No: 73141484473 - Sanclioned Limit: Rs,19,00,000{-, Housing Loan Alc
Mo: 73155166445 - Sanctioned Limit; Rs,15,00,000i- to repay the amaunt mentioned in the
rodice being of Ale. T3141434473, Housing Loan Rs. 17,41, 538/ (Rupees Seventeen Lakhs
Fourty One Thousand Five Hundred and Thirty Eight only) as an 07112022 plus inlerssl,
charges and expensss and bowards the Housing Loan Ale No: 73155166445 an amaunt aof
R&.10,72,390/- [Rupees Ten Lakhs Seventy Two Thousand Thraa hundred and Ninty Only )
a5 on 07.11.2022 plus inleresl. charges and expenses Le. a lotal oulstanding amount of
Rg.268,13, 528/ [Rupees Twenty Eight lakhs Thirteen thousand Rine hundred and Twenty
Eight Only jaz on 07.11.2022 plus imenest, changes and expenses within 60 days friom the dake
of the said motice your also liable to pay future interest with effect from 08.11.2022 ai the
confractual rate on the aforesaid amount together with incidental expense,, oosts, charges efc, After
issung the sad Demand Molice Bomowers | Guarantors was faiked 10 repay the remaining amount
ridice g5 haraby given o the barrowessiguaranior and the pubbs n genaral thal the undersigned
has taken possessnn of the proparty described henain balow in axarciza of powars confarred on
P undar section 1304) of the Act said read with Rube & of the said Rules on 10-01-2023.

The barrowers!guarandor in parficular and the pullicin general are heredy caubioned not to dea
with the property and any dealings with the propesty will be subject to the charge of the ANDHRA
FRADESH GRAMEENA VIKAS BANK, Bypass Road Sangareddy (B187) for an amount of
Afc. Mo, 73141494473, Housing Loan Rs.17 41,538/ (Rupees Seventeen Lakhs Fourty One
Thousand Five Hundred and Thirly Eight only] as on 07.11.2022 plus inMeres], charges and
expensas and lowards te Housing Loan Alc Mo: 73155166445 an amount of Rs.10,72,330/-
(Rupees Ten Lakhs Sevenly Two Thousand Three hundred and Winty Only} az on
07 11.2022 plus interest, charges and expenzes e a lotal outstanding amount of
Rs.28,13,528/- [Rupees Twenty Eight lakhs Thirteen thousand Rine hundred and Twenty
Eight Only } as on 07.91.2022 plus interest, charges and expensas thereon. The barmowers
gttention is imvited to the provisions of sub-section (3) of Seclion 13 of the SARFAES Act, in
respect af ime available, b radesm the secured assats,

Al that the Residental House corstructad on Plot beanng No.412 Parl & 51 Part, admaasuring
161,00 Sq.yds or 134,58 Sq.mirs in Sy.no.s 257/EE, with & plinth area of 1300 5R, Roof covered
with RCC, Situated at MakagurVillage & GP, Kondapur Mandal, Sangareddy Distnct. Telangana
Slate, Registration Distic! Sangareddy, Regisiration Sub Dist Sadasivpet and Bounded by
Boundaries: North: Plot Mo 4 part, South: Plot Mo 5 pan, East: 33 Wide Road, West: Ploino 3.

Date: 10.01.2023 Sdl- Authorised Officer
Place: Sangareddy APGVE, Shanthinagar Branch

POSSESSION NOTICE - [for immovable property] Rule 841)
Whearaas, the undarsigned being the Authorized Officar of IIFL Homa Finance Limited [Fomarty known as India infoline
Housing Finarca Lid.) [IFL HFL) undiar e Securitizalion and Reconstruction of Financial As=eis and Enforcemeant of
Security Imterast Act 2002 and in exercisa of powers conderred under section 13]12) read with Rule 3 of the Sacurity
Interasd (Endorcamsant) Rules 2002, & Demand Motice wes izzued by the Authorized Officer af the company o the
bornawars [ co-nomawers mentionad hereln b2k 1o repay the amaunt mentianed inthe natice within 60 days from the
date ol recedp] of the sad ralice, The bormower having Taled to rapay the ameunt, nodics 5 bensby gien io the borawer
ard T publc in general that e undersgnesd fhas [aken pegsession al the property deseried herein bekny i sogrces
of prowers coevhered o0 Rim undier Secion 134) of the said Ac read wilh Fule 8 althe said rndes, The bormower in parcular
and the public n general ana hareby caulioned nod 1o deal with the praperty and amy dealings with tha propey wil be
subjact totha chargeof IFL HFL for an amaunt as menfioned hansin undser with inlenas! thereon,
“The boerower's aflendion is inviled fo provisions of sube-secon (8) of seclion 13 of the Act, Il he borower clears the
umeess o B UFL HFL™ et wilh all costs, changes and eapenses incurned. ol aeny e Defang e date fesd for sae
ar tramisler, e secumsd assabs shall not be 5okl o transhermad by "IFLHFL" and nd hartber shep shall Be ke by SIFL
HIFL" far ransfar ar sala aftha sacurad assals.
Mame of the Bomrower(s) Descrigtion of secured Tatal Outstanding | Dite of
Chittoor BRARCH assel (mmovable property| Dues |Rs.) Demand
Mrs. Sriramulu | Al thal pece and parcel of: Survey Mo, 353, land area | Re. 2,413,743/ | Nokice
GChittemma,|350s 0, Shuated 3 Chestapale, Gudpata Mandal, | (Rupees Tan Lakh | (8-00.
Ghillemma Dairy | Chiloor D, Ardhra Pradesh, India, 517132 | Thifeen Thousand | 2022
Milk & Mr. Benu | Bounded by Easl: House of Palfabhi ramud, West | Sevan Hundred
Mandadi (Prospect | Howse of dasappa resdy, Norlhe Howss of M Babu, | Forty Thea Only)
Moo IL10428721) Southe Housa of G Krishina Mury Maidu

Far. further dalgils plessa contact bo Authorised Officar at Brench Office: Doar Mo 17-378, 1=i Fioar, Subhedar Streat.
Cpp.Shudien 11, Chitledr = 5100 far Corporabe Dfice: Plot Mo, 98, Prase=Iv, Lidvog Vihar, Gungaon, Harnsana
Place: Chitloor Date: 1401/2023 Sdi- Autharised OMicer, For lIFL Hame Finance Limited

Date of
Possession

10=Jan-23

FY=Je1]z] ANDHRA PRADESH GRAMEENA VIKAS BANK

RETAIL ASSETS AMD SMALL AND MEDIUM ENTERPRISES
CENTRALIZED CREDIT CELL {RASMECCC)
1st Floor, D.No. 24-49 (A1-B, AIE), Ashoknagar, GHMC, R C Puram-502032
Sangareddy Dist., Telangana. Email: rasmecasnn@apgvbank.in

PRIOR TO SALE NOTICE

HOTICE FOR SALE OF ASSETS OF Smt. ALAMANDA LEELA SATYVA VARI

To & 5Sri. PARUPALLI RLAVI BABU

Mrs. Alamanda Leela Satyavani Wo Srinivasu Alamanda | Borrower |

Mr. Parupalli Ravi Babu S/o Parupalli Suryanarayana [ Co-bormower )

Howusing Loan Account No: 73144465143

In terms of the the Securtisation and Reconsiruction of Financial Assels and Enforcement of
Secunty Interest Acl, 2002 (herginallar called the “Acl’), read with rules 8,7 B & 9 of the Sacurily
Interest (Enforcemeant] Rules, 2002 (harenaffer calied the “Rubes”).

Pursuant fo the possession taken of the property on 2T 272022 as described below of Mrs.
ALAMANDALEELASATYAVANI & Mr. PARUPALLI RAVIBABL

By the undersigred as the Authorised Officer under the Act for recovery of the secured debts of
Rs. 4495811/ [Rupees Forty Four Lakhs Ninty Five Thousand Eight Hundred Eleven
only) as on 26372022 plus further interest, expensas and other charges, e4c., thereon APGVB
RASMECCC-Ashok Nagaris to mitiate sale proceedings by pubEshing Sale Motice. You are put
on notice for 30 devs, an the expiry of which, in case of non-payment of enfire duss APGYE
RASMECCC-Ashok Nagar wil finalise the sale io the prospective buyer as per terms of
puilication and provisaans of the Act, W furthar wish to mborm yau that i youw have an inleresied
buver for the progerly vour buves i enlitied to put the bed for purchasa of e progarty as par the
termg of sake.

DESCRIPTION OF THE PROPERTY BEING SOLD
All thet the Residenfial FLAT Mo, 111 {in First Floor) with built up area of 1800 Sg.feet {including
camman area) and Car parking area of 80.0 Sq.feat, along with an undivided share of land
adreazuring 38.00 Sq.Yands (Ouwl of 2320 5q.Yands), constructed on Plot Moz, 20,21 and open
plots, in Survey Nos. 70 & 71, of "PANDURANGA PARK VIEW, situated at Nzampst Vilage &
ramPanchaysi, and now Bachupally Mandal, farmady known as Cuihubu¥apur Mandal, now
under MedchaliMakeigin Revenwes Disirict foomally known as Rangareddy District., And
bounded by: Boundaries For Flat: North By: Corndar, South By: Open fo Sky, East By:

S o s U S PR EES L

Diate: DB01/2023
Place: Ashok Nagar

Sdi- Authorised Officer,
APGYE, RASMECCE - Ashok Nagar

Invitation for Expression of Interest for KLING ENTERPRISES INDIA LIMITED
OPERATING IN FINANCE (TRADING ENTITY) SECTOR AT HYDERABAD
(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

\ 72\ N *J.\§ " [ ] A

.| Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Kling Enterprises India Limited
CIN:U67120TG2007PLC053474

2., Address of the registered office H.No.7-2-1769/4, Flat No.401, Akruthi Presidency, Street

No.4, Czech Colony, SanathNagar, Telangana -500 018.

URL of website http://klingenterprises.com/

Apart from Trade Receivables there were
no Fixed Assets held with CD

Not Applicable

4.| Details of place where majority of fixed
assets are located

5.] Installed capacity of main products/

Services

6./ Quantity and value of main products/ NIL
services sold in last financial year

7./ Number of employees/ workmen NIL

Will be available through email id from the

8.| Further details including last available
resolution professional at cirp.kling@gmail.com.

financial statements (with schedules) of
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:

9. | Eligibility for resolution applicants under | Networth of Rs. 1 Crore
section 25(2)(h) of the Code is available at:

10.| Last date for receipt of expression of interest [ 29-Jan-23

11, Date of issue of provisional list of 08-Feb-23
prospective resolution applicants

12| Last date for submission of objections to | 13-Feb-23
provisional list

13.| Process email id to submit EOI cirp.kling@gmail.com

Sd/

BathinaVenka Redd

13 January 2023 IBBI Reg No. IBBI/IPA-002/IPN00645/2018-2019/1203
Hyderabad Sri VenkateswaraNilayam, Plot No-10, Il Floor,

Krishnapuram, Road No-10, Banjara Hills,Hyderabad-500034 Indi
Resolution Professiona
M/s. Kling Enterprises India Limite

advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

(For the State of Goa and Union Territories)

3 and 4™ Floor, Plot No. 55-56, Udyog Vihar, Phase-IV, Sector-18,Gurugram Haryana-122015
Ph. No. 0124-4684705, E-mail: aao.jercuts @gov.in, Website: www.jercuts.gov.in

VACANCY CIRCULAR

Joint Electricity Regulatory Commission for the State of Goa & Union Territories (JERC), a statutory body constituted
by Ministry of Power, Govt. of India invites applications, from officers under Central Government/State
Government/Union Territories/ Public Sector Undertakings/Autonomous Bodies, for appointment on deputation on
foreign service terms basis including short term contract for the posts mentioned below:
St—Name-of-the-Post —Number Scale-of-Pay
No of post
—1-{—Director-(Engineering) 01—

PB-4,-Rs:37400-67000/Plus-GP-of-Rs:8700/-(Rs—123100-215900/—of-Level-13-of Pay|
matrix as per 7th CPC.)

-2-—Principal-Private-Secretary—01 PB=3;,Rs15600-39100-plus-GP-of Rs-6600-(Level-t1-of-Pay-Matrix-as-per7th-CPC:)—

n () A ik + ! no. PR.9 Rae-0200-24200-1 PR A2.004) La-afP Aot i OO\
v rorovlial Aoololallt 1 \v /- b, Mo.JouUU 00UV Piluo Ulm Ul o, FcUU(LCVET U Ul T dy IVidUiA do Pl 7l uiru.)

Further details of the vacancies are available on the website of the Commission i.e. www.jercuts.gov.in (under|
Vacancy sub-head). Last date for receipt of application in prescribed format is 17.02.2023:

davp 34124/12/0006/2223 Admin-cum-Account Officer

'l ARM BRAMCH, Ground Floor, Circle Office Building, Beside Rail Nilayam,
Secunderabad - 500026 PHOME : 040- 27725259, 27725260 [ 83/ BS

LGanara Ban
B Tt syssicase B £ MAIL : ch2752@canarabank.com

SALE NOTICE
E-Auction Sale Motice for Sale of Immovable Properties under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule & (6) & 6{2) of the Security Interest (Enforcement) Rules, 2002,
Motice i hereby given to the public in general and n paricular to the Borrower () and Guarantor (5] that the befow described movable and
immovatlie propertes mongaged'changed o the Secured Creditor, the constructive possession of which has been taken by the Authorised
Officer of Canara Bank branches are menlioned below will be sold on “As is where is™,"As is what is", and "Whatever there is™ for
racovany of dues 1o the to Canara Bank plus unapplied inferest and bank changes thens on ane manboned below:

Date & Time of the e-Auction is on 1 5;02!2“23, 11.30 A.M. to 12.20 P.M.

(With unlimited extension of 10 minutes duration each till the conclusion of the sale).
Last date of deposit of EMD is 13/02/2023 at 5:00pm

5.NO 1): Hame and Address of the Borrower (s} Guarantors(s): Mis Masani Reddy Poultry Farm and Feeds represented by its
Propriefor and Guarantors (a) Masani Venkateshwara Reddy Sio Manikya Reddy, (b} Sri M. Thirumaleshwar Reddy Sio M Krishna
Reddy,(c) Sr M Ravi Kumar Reddy Sio M Manikya Reddy and (d) Smt M. Seshamma, W/o Sri M Manikya Reddy(AF Hitech Branch)
subsequently transferred to ARM Branch of the Canara Bank for follow up.

Total Contraciual liabilities as on (31/11272022) . Rs, 19,4344 786/- |- (Rupees Nineteen Crore Forly Three Lakhs Forty Four
Thousand Seven Hundred Eight Six Only) plus unapplied interest w.e.f04/0172023 and Bank charges. The amounts remifted after
issuance of Demand notice are duly accounted,

et s Ty

LOT Wo.1. All that the part and parcel of land admeasuring 25 Acres along with Plant & Machinery, Poultry sheds , feed godown,
staff quarters, Civic Amenities, RCC building (G+1 floor), efc., at Survey No 476, Survey No 470 and Survey No 479 at Pudur Village,
Gadwal Mandal, Mahaboobnagar district, Telangana-502113 standing in the name of Sri M Venkaleshwara Reddy as per
Registered Sale deed Mo 779812010, Registerad GIRt settlement deed no 779712010 & Reglstered partition deed no 777272010 and
boundaries are Boundaries: (5y No 476 Admeasuring 5Acres) North: Land of the Vendor, South: Land belongs to the Vendes, East:
K.L.I. Canal, West: Land belongs to the vendee

Boundaries: (3y No 476 Admeasuring 5 Acres) North: Land of the Vendor, South: Land belongs to the Smt Punyavathamma,East:
H.L.L Canal West: Land belongs to Sri M Ravi Kumar Reddy

Boundaries: [Sy No 470 & 479 Admeasuring 15 Acras), North: Land balongs to Sri M Ravi Kumar Reddy, South: Land belengs to Sri
Jangampalli Marasimhulu,East: Land belongs to Smt Sheshamma,Wesk: Jangampalli Road.

Reserve Price : Rs.3,66,81,000/- Earnest Money Deposit (EMD) Rs.36,68,100 /- .

LOT No.2. All that the part & parcel of residential land and building with H Mo 2-54(Mew H Mo 3-40} admeasuring 2139 5/ in Survey
Ho 4/B situated at Vavilala Village, ltikyala Mandal.Mahabubnagar District, Telangana-509128 standing in the name of Sri M
Venkateshwara Reddy as per Registered sale deed no 53T2[2010 and the boundaries are:On the North : Land of M Ashok Reddy,
On the Sowth: Land belengs to the vendor in the same Sy Number,On the East : Land belongs to Ganl Satya Reddy, On the Wesi -
Land belongs to Sri Venkateshwar Reddy

Reserve Price : Rs.25,30,000/- Earnest Money Deposit (EMD) Rs.2, 53,000/ -,
LOT No.3. Al that the part and parcel of land admeasuring 9 Acres 35 Guntas along with Plant & Machinery, Poultry sheds, Dairy
Sheds, staff guarters, Civic Amenities, etc.at Survey No 470,478 and 479 situated at Pudur Village, Gadwal Mandal,
Mahaboobnagar Disfrict, Telangana-509133 in the name of Sri M Venkateshwara Reddy as per Registered Gift settlement deed Mo
3841/2012 and the boundaries are:0n the North : Land belongs to Sri Prabhakar Reddy,On the South: Your Own Land,On the East:
PJ P Canal,On the West : Way to Jangampalli.

Reserve Price : Rs.1,46,53,000/- Earnest Money Deposit (EMD) Rs.14,65,300/-.
To the Best of Knowledge and information of the Authorised Ofiicer/Bank,, there is no encumbrance on the property. However, the
intending Bidder should make their own independent inquires regarding the Encumbrances, title of the properiyfies put on
auction and claims/rights/dues/affecting the pmpeny. Prior to submitting their Bid. The Authorised Officer/Bank shall not be
responsible in anyway for any 3 rd party Claims/Rightsidues.

MOTE: AJEMD amount of 10% of the Reserve Price s to be depasited by way of Demand draft in favour of Authorized
Officer, Canara Bank, ARM Branch OR shall be deposited through BETGS/MEFT/Fund Transfer to credit of account of
Canara Bank, ARM Branch, Hyderabad Afc Mo 209272434 (Select payment mode as Interbank Transfer) IFSC Code:
CHRBOODO2752. B) The property can be inspected, with Prior Appointment with Authorized Officer, on 31/01,/2023
between 11:00AM and 4:00PM. €] Auction would commence at Reserve Price, as mentioned above. Bidders shall improve
their affers in multiplies of Rs.5,00,000/- for LOT No.1, Rs.50,000/- for LOT Mo, 2 and Rs.1,00,000 for LOT No.3. The bidder
who submits the highest bid (above the Reserve price) on closure of “Online™ auction shall be declared as successful
kidder. Sale shall be confirmed in favour of the successful bidder, subject to confirmation of the same by the secured
creditor, O) Place of Auction : Canara Bank, ARM Branch,Ground Flaor, Circle Office Building, MCH Na: 10-3-163 &
10-3-163/A,Beside Rail Milayam, Secunderabad- 500 026.

5.NO 2): Name and Address of the Borrower (3)! Guarantors(s).Sri Kurva Balaramudu, S/o Kurva Dastagiri, H No. 4-T0, Munagala
Village, tikyala mandal, Alampur Mahaboobnagar Dist. Telangana State - 508128, Smt Kurva Devamma Wio Sri Kurva Balaramudu,
H No. 4-T0 Munagala Village, Hikyala mandal, Alampur Mahaboobnagar Dist. Telangana State - 503128.(AF HITECH Branch)
subsequantly transferred to ARM Branch of the Canara Bank for follow up.

Total Contractual liabilities as on (3I1M12/2022) ; Rs.3.02,37,023.48 (Rupees Three Crores Two Lakhs Thirty Seven Thousand
Twenty Three and Forty Eight Palza Only) plus unapplied interest woe.f 01001/2023 and Bank charges. The amounts remitted after
issuance of Demand notice are duly accounted,

DETAILS AND FULL DESCRIPTION OF THE IMMOVAELE PROPERTY

LOT Mo.i. All that land admeasuring Ac 3.20 gts along with poultry farm bearing Layer Sheds, Brood & Grover Shads, Feed
Godowns, Labour Quarters and other civil constructions works thereon in Sy Mo 14612 situated at Munagala Village, Mikyala
Mandal, Jogulamba Gadwal District, Telangana in the name of Sri Kurva Balaramudu Slo Kurva Dastagiri and bounded
by:North:Land of Smt Savrannud South:Land of Sri K Nallanna,East:Land of Sri Golla Hanumanthu, West:likyala Road.

Reserve Price : Rs.91,83,000/- Earnest Money Deposit (EMD) Rs.9,18,300/-.
* Ho Known Encumbrances to the Knowledge ofthe Bank.

For detailed ferms and conditions of the sale please refer the link "E-Auction” provided in Canara Bank's website [
werw . canarabank.com | or may contact Authorized Officer, ARM Branch, Canara Bank, Ph. No. 040-27725283, 27725285 during
office howrs on any working day.

NOTE: A} EMD amount of 10% of the Reserve Price is to be deposited by way of Demand dralt in favour of Authorized
Hficer, Canara Bank, ARM Branch OR shall be deposited through RTGS/MEFT/Fund Tramsfer to credit of account of
Canara Bank, ARM Branch, Hyderabad Afc No 200272434 (Select payment mode as Interbank Transfer) IFSC Code:
CMRBODO2752. B) The property can be inspected, with Prior Appointment with Authorized Offlcer, on 31/01,/2023
between 11:00AM and 4:00PM. C) Auction would commence at Reserve Price, as mentioned abowe. Bidders shall
improve their offers in multiplies of Rs, 1,00,000/-, The bidder wha submits the highest bid {above the Reserve price) on
closure of "Online” auction shall be declared as successful bidder. Sale shall be confirmed In favour of the successful
bidder, subject to confirmation of the same by the secured creditor. D) Place of Auction : Canara Bank, ARM Branch,
Ground Floor, Circle Office Building, MCH No: 10-3-163 & 10-3-163/A,Beside Rail Nilayam, Secunderabad- 500 026,

Date : 07101/2023,Place : Hyderabad dl- Authorised Office, CANARA BANK

The Indian Express.
For the Indian Intelligent.

| look at every side

before taking a side.

Inform your opinion with
insightful perspectives.

indianexpress.com
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